GOVERNMENT OF MEGHALAYA
LAW (A) DEPARTMENT.

(CORRIGENDUM)
Dated Shillong, the 8" July, 2015.

No. LR (A) 32/92/Pt.IIl/282 — Please read “O.M. No. L.R. (B) 13/2002/P1./147
dt. 05.09.2013” in place of “O.M. No. LR (B) 15/2002/Pt./102 dt. 02.02.2009” as appeared in
the sl. 5 of this Department’s Memo No. LJ (A) 32/92/Pt.111/272-A dt. 01.07.2015.

U

(L.M.San
Secretary to the Government of Meghalaya,
Law Department. '

Memo No. LI (A) 32/92/Pt.111/282-A, . Dated Shillong, the g July, 2015.
Copy forwarded to: -
I. The Advocate General, Meghalaya, High Court of Meghalaya, Shillong — 793001.
2. The Additional Advocate Generals, Meghalaya, High Court of Meghalaya,
Shillong — 793001,
3. The Deputy Commissioner, East Khasi Hills District, Shillong/ Jowai/ Khliehriat/
Nongpoh/Nongstoin/Mawkyrwat/Tura/Williamnagar/Resubelpara/ Ampati.
The District & Sessions Judge, Shillong/Jowai/Nongpoli/Nongstoin/Tura.
The Accountant General (A & E), Meghalaya, Shillong-793001.
The Director General of Police, Meghalaya, Shillong.
The Superintendent of Police, Shillong/Jowai/Khliehriat/Nongpoh/
Mawkyrwat/Tura/Ampati/Williamnagar/Resubelpara.
8. The Advocates concerned.
9. The Secretary of the Shillong High Court Bar Association.
10. The Secretary, Shillong Bar Asscciation, Shillong,.
11. The Director of Printing & Stationery, Meghalaya, Shillong for favour of publication
of the notification in the next issue of the Meghalaya Cuzette.
12. DIPR, Shillong. ;
13. The Treasury Officer, Shillong/Jowai/Khliehriat/Nongpoh/Nongstoin/Mawkyrwat/Tura/
Williamnagar/Resubelpara/ Ampati.
I4. Law (B) Department.
J5-The Data Entry Operator, Office of the Legal Remembrancer, Shillong for uploading
the above notification in the website of Law Department.

16. Guard file,
By forder etc.,
Vg

Secretary to the Gaverriment of Meghalaya,
Law Department.
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